
(Amount in ₹)

Department
Governm
ent

Identification 
No.

Date of 
Receipt Amount Claimed

Amount of claim 
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Nature of 
Claim

Amount
covered 
by 
security 
interest
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covered by
guarantee

Whether 
related 
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% Voting 
Share in 
CoC

1
Greater Noida 
Authority 505,994,557         505,994,557         0

Total 505,994,557         505,994,557         0

Name of the Corporate Debtor: Tresco Homes Private Limited ; Date of Commencement of CIRP: 12-01-2022; List of Creditors as on: 28-05-2025
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